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CUR@_’I_: THE HON' BLLE olRI U.N. L"-lufvi_, VICL~CHALRMAN
AND
PHH HOR" DG SHE L M MORALTY , MEMIgar (i al)
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Lrd Fanl thusaen Lolpathy, 30 years, S/ LMo ipathy,
Kadvapara, Jagatuinghpur, Sushasna Bhawan, Gane arpur,
Cuttack

% & % Appl Lcant

1M Q. Asle, B30/2002

' Am;[_y“ Fiunal fvlwh.*nﬂy, JO yeqrn, Sen ef li.(,‘.l"mhal'x(.?,",

Magpur, PO-RKelasr, Dicludot-dagatolinghpur

T Applicant

“ril Gyana Ranjan Das, 31 years, ofo. Gelakha Ch,Das,
Nalle , Apakhis, Dioty Fet-dagutsinghpu ;

.. Ai o 1 ‘ Janl

1 Ou iy Ne, 1063/2602

bl M;a'f‘x_g:'u Ranfuan Haywh, 27 veawra, ben ol ) gte o i sl
Chanelr i Hay o, Lx~baine, RoMooJN.ODIvicien, Cuttaoks-
Al=-Kegli Mall ik epar, Fost-Jdhankala, VIo=-TLiran,
Listrlet-Jagatainghpae

“ua ' Appllcant

AN O.h.Ne, 1800/2002

Basuwéev Sahew, 35 yrars, S/, Bishnu Ch. Sahee,
Theirlepada, Semamin , ol sl : ’

PRI ; . Appl lcant

By the advecates (Lo all the 0OAs) M/, AKMIiShra
: J.Sengupta
P.R.J.Dash
ek ane 5
awlinhia

"\ ‘ren



P —~
Y Unlen ef lndia represented threugh Lirecter
Gener al of Psstu, Lal Bhavan, lew Delhi
b e Chief Pest Master General, Orissa Clircle,
Bhub afeswal
3.‘ﬂ35t;uUme. of M.M.u. 'N' Divisien, Luttack R ]
- Respendents

In 0.n.335/Q2 Mr.5.B.Jena, Ae3.Ce
I O.aB0/60, Vil g e Behim g, Ao Ce
Ol / [ A
1063/82
in (J,/'\,](_)()‘)/OZ MrsJ G KaHay s, A oCe

My the Advecates s 8

CE~THALGIAN: Sinee the couae of aztlon of

.'11]',‘ the above wmentioned five Original Apnl ica Lion arlneas
out Oh o dan i) ::n: Famtn el alowomatonses and the point to o
decided by us fg one nd the coame, wune Airect that thia
comon ordor w LY goern all Clhioae fior O.pm. tor the anlie
v'i,‘)._‘ﬁ_:_(ﬁ‘:.’f(‘)llvril'l.l.é:tl'1~h', Vs ||x-‘n1_“' aiy sl dleral oo Lth Plies [evt b s i ped

oult LG .ALIIB/2002 for g Feronae and adindication of the

Ay nater,
2. Applic ant Shri Fanl DBhusan Pripakthy in 0.A10.335 ‘

ot 2002 e oAl Tonoed fhe inaer tbion of they I'Lry.r:;»’)j‘i‘f’.‘f\hl‘.r: in

congldaring his canc for appo lntaent on companslonnte grounda,

In relf:ncmt;.-l.r.,;n'x,"ut nonnal recrublinent ralen,

3. Phe foacto ol Whe aase ade that the father of tho

applicant, whar wan worliineg ab Group- An RMLS. 1 Division

oubtaalk reblood oo oy bites onwed e al irvial belatton wlth

effect from Seplemnnen, 1006, Thorealfter hils aon, the prosent

opplicant's cane wan consliilerad by the Clrcle rRaloocation

‘.."'14\1:1.1.‘,'.((-3"7,'\.‘1”-'3“ ..‘ilg,“.'/w..( P bges 5y enrden N R ETEI TRTER Porennte o

conprasalonate appodintment s A dec taion Lo this effect was

. e R | L ¥ Gyt
comaanic aked o the o) Lezant gohobes Lol Aot ML, 1907

-
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X ,

(Annescure-1) . on 2 3201998 he wan dirostad o report o
the Director, Poastal Training Centre, Darbhanga for obtaining
thaor Ledae ol tealning ana Lhereaftor prac ool tra.tr'd‘w;; in
R.M.S,
Cuttack/which he completed on 83.5,1000. Tt i .flzﬁ"l.:(zr aople -
tlon off tealulng, tha applfaant wan .«u-;mInl,;'*f«'l./.‘n'l ‘l«‘»l’|‘_c‘u'l (B8
HaeRaOo 'Y Divislon, Cutbacks In topus of the J.%‘.lztcsr of
Approdintiont ooy AR R TR R AT B ETRR vy i o el \bu‘).. el EATER
agalnst leave vacanay. Sinee then ho has been allowed o
WOre augadna ey ) Vacanery LELL Coedieny, hut o acrtlon has
been taken by the Reacondonlba o Fecularboo hilm dn Ulyes
Departmont amqainat a PerTmanont ]'.w'm!:. I T .‘1111"["!:“-1‘1'1,1\."1!.'.
al thouoh he fe contindng Lo oworls on cranaagd hasle, aoae of
Lhe onnd Ldatae o dJundtory ta him (o companalonate appolntinent
have Heor abaorhed 1y e M e anel Bl pes ey lw";?-:_:"ln;'\r'z
Deen dlgerlilnated In Lhe matlter of appolintment to Gwt.
porvico and Choeve Cova, hao apparoached thite e ihunal o
Aluvec b Che Boddy onee iy Lo .’.1|:):;fuli) i a Sorting Ancolstant
in »_an-y'v of tk'l.(‘: vazancies avalilable in Orissn Clrele.

N e s oan e U e Dymver st bes i b aaprg ol Iunl:..l,‘un Ly
£LMIng o dotatTod connter e Whitle ot sdngg l:lll"r footn of
Lhe cage, Lhoay have polinbed out that l-.hlu applicant wonla
bo glvon regular o pradlntnent seconding Lo his turn acainast
aompagabonate appotntment cpota, hot hile Cioon La vesl Bo
materlalisas Phey hove denled that any eandboa e jm'n.l.r'nf
Lo the applicant has boon absorbed 1in Group~C in R.M.S.
N' Divicion., Thev have alan abaled Ehat dae b e § oy
of vacancy in Sorting asslstant o-dre, the applicant was
O Fored Chee poovet o f LD L g<4'l- (R N SN S AN RV G VTR VISPE N B YR
Postal Directorata, bul he oY proegand hils wnw Ll linmeag
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to be appolnted as G.L.S. and that 1o why he fLg otill
continuing in the engacoment on censual bansls. llowever,

Lhe cngual angaceanenlt for aorting worlk has alao bean

banned vide Annexure-/2. LU has also boeen submitted that
as per the ¢xtqnt policy of the Governwment, waiting 1ist
fForye c:lxm,\l“{.ﬂ_\;,.x,\;-_Lr’)nAn ey appodtntment Wan ey bl bppesngadd wLth

: 1ist, the

b ut b [y en .;;}og"mcnm.j v the waltding /Z oandidatens whona nanen
ay oy 'u‘:«'f,\:uu“l L. l:l‘m Pt were gmlad o e o | o
thelr Optioﬁ/wi.l] ingnaan for being abaovbed adgainst G0,
posts, Bubt in the Instont case, the applieant expressed

his unwill anqu’x‘:as:x‘.g « They have algso subftted that even 1f
vacana les Ln the aadre of QOO wera avallable Tory the yone
2002, Lt way nob be posalble Lo abaorh Ghe app) leant againat
Glier ©mama,  Dagauso, oo por Lhee enthablog Ins e Llonng Lonued
by l".}]‘-‘-'_r B Jlubanta dated 1T4.1.20010, the Monh mracar of
compas:?ionate appointment will get precedent. over the past
caned Pal Tl b w bt thee S0 enn 1 t“"V-x v boma e
appointment guota,. With these swawlssions, the Re spondent o
have opposed the prayer of the applicant, ‘

1. Tha appl laant o flled o dotabled rejoinden Lo
witieh furthey afl fti.l.‘l.,l\;".i,! ot PLLest Dy Che Resapondents, and
wer have also taken noto of Lha moane .

5. We have heard the learned counanel of both the

I i.\\:n;;l and pes e Lhe aaaton bechpn plowresd Do fone g

G e The applleant Lo an approved coand Ldata for
appointment on compagsionate ground walting fer appointment
p bt \,‘.)‘J') o e feempoeten b baavor gpoees e bengl Lo yaove
that the applicant could not be abgorbed all these days,

Dyt attser,  Diler Luen G ot meben fal Proes tncbes s croanpanes bonarbe

appolintment guota. The altuntion ha

«

s Hhaen further e benuatad
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bhecaoUna off the doalalon of e Gove b uae b Lo do avay
wlth Cthe waiting liat Lor conpansionateo appointment,
Boforo wind g \1;1( Che oyl b fag Do, Che fhl\‘/r‘-llnlu‘n(» Il
offeraed altermatlve job/opportunity to such candid ates
aslking thom Looenreao e Ll by Optdann For beclig alinon el
agalngl GG ponts. LL Lo oan <‘ulm.l_ Clad fact that the
applioant A4 ot aecan b Phes G Pesry On s Sthe s L,

Lt Ly also a facl Whal the applleoant was im]_ﬁnrt:r_}(:’l;:L;1~.rl;]_r]j_1;(;
In Lhe yvanr 1997<00 nl Cho Lnalaness of Uher Reverpomdens Gy

and wag allotted to IH..0. 'HY Divicion to worlk an

Sorting Assistanlb on connual basis. Uormally, for casunl

engagenent no one Lo glven any btradning - far leas

in a training Instlitute. By sending the applicant
Lo Darbhanga Troalodng Contre, o hopo wagn agoneratod in
Chies adnc o Che appa b beomt thia s e e Dbooan g ffons
appointmont whicrh hag noel o vol bheon matorialdoaed saincoo
VOO o Hovoyear, T Lo el (T.u- Capre ol e e D boran U sl
a vacaney wags avallablo under conpagsalonate appointment
oot x'lm"ln};; Lhe yem i Trem 1990 so 2002 o hfmeapy o b ekt

The appllaont bhas aloo not bheon able to explaln

claarly an bto o why Lo dla not acoepl Lhe offor of appolnt-
o b sl Gub s o pont e Renpondont o, ) by Ltg onlden
aﬂtﬁ‘d - 4.312.2652 and 11.12.2902 ud A i dedd o A royicpneg
Che: appllaant Cron conal angagemonts on Ghe plea Uhat
DL.G.Posts had declded to dlpcontinue the soheme of
engagenent of mhc‘sr-~l: duty staff (Amexura-0/6) o We have
porugaed Lhoe older daled 2000202000 of oG Posts regarding
diescontinuance of the achrme of short duty ataff. 1Towucwver,
ol perusal ol Lhils Jetter, Lb roveals that thds schome

coneerng eldgaccaent of ponsioners an short o duty Cor
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managing peak Lowur traffic in the pest off fce, at the
time of festivals, like Holi/bunshera/Christmass mta,
in the clrcunstancen, we are of the view that this letter
dees not have any beacding o the case ol Uhe applicantn
hevedn, whe wers cnguseatd /appe o ad s carigl b o | o L

| manage leave vecancles in R.ML0L of fice for aersing worlk
i L‘il»;:u\’. Laralay Bvartbo, vier e, Ll el ml e,  Glpake e o At e
the plea of the Respondents that the D.G.Pésts had eiven

any divectlen Lo dlscentinues e el g elnen U el ¢ as gl

WoLkers ehgueged for manasing Lhe Legve VuCcenCles, In the

a3

Bircumstuncen, we diresct Lha Lothe uppllcants In wll the
Cfdve OAn ure worlilng wi Catial Serllig Acolstanils since
1997/1999 anwaces Lo walage Lhe Lewve vacancy sltuagtiens,

the Sawe arrangemeiit oles]d oo Gldinarm ey baded T F o ae

reguired. But

« leng term salutien, witheout keeping

Lhe kall relldng, the Restvpancenta are wel | -wevl tied to
censlael Clie case o Che applleants 1o all the tive UAs

for grant_gf tempel ary statls to them pending requl arisatien

atpad il Ulies il oo sl e wWe woeald glse L ilhe Lo wliserve

|
|

that ene more ost wppertimity be given Lo Ule appllcants
te exercolae theio o ptiens Dor bein 4 appoin li('-c‘;'/”'r;,'m;,\ Theved
agalnst GeDaS. pests elther in R.M.S. Divisions or in any

el Lhe Diviciens Ju Uhe Cloole, §f Lhey are ewllgllhie

accordlng Lo Chie ol UL Liant, fu) e

Nith the abhove ebservations, we dismese of all

i
L

the 1ve QBan, Me oot

U
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